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woman will 110 up to the Mount Ever-
est. 

Slut Buta Slqll: May I know the 
basill on which the selection is being 
made and whether there is any truth 
in the impression that the Sikhs are 
being diacouraged from joining these 
~ams? 

Mr. S,eaker: Why should that re-
ference be made? He wants to know 
the basis on which selections are made. 

SlIrt M. C. C ..... la: I take it that 
the basis on which they are selected 
is their knowledge, experience capa-
city for endurance, the training they 
get and so on. There is no rough 
and ready basis. 

Slarl Kapur SIDrIl:The atmosphere 
could ~ cleared by a simple state-
ment from the hon. Minister thai 
there is no question of the Sikhs being 
discouraged :from joining this. 

Mr. Speaker: A question was put. 
which I did not allow, whether Sikh~ 
are d.iseouraged from joining this. 

Slarl M. C. C ..... la: Thill is not a 
communal institute. We encouraJ!c all 
communities, atl sections and all sexes. 

'" 110 r"o ~ : ~ WI" 1II'T 
~tf·~~m'Cl1~m 
m- t ~ w ~ ~ Ji'Ifm: ~ '111:-
~ ~ mft ~t~ lift ;fIi't iIil 
~~t~~~t? 
Slarl M. C. Charla: We are having 

an expedition to Mt. Everest in 1965. 
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Will the Minister of Bome Aft.1rs 
be pleased to state: 

(a) whether Government are aware 
that some resolutions passed 4t the 
Tenali Conference of the left wing of 
the Communist Part:1 of India in 
July, 1964 are anti-national in char-
acter; 

(b) whether the portrait of Mao 
Tse-Tung was displayed in the con-
ference; and 

(e) whether any action has been 
taken or is proposed to be taken by 
Government in the matter? 

The MIDIIter of State In the MIDIs-
try 01 Bome Affairs (Slarl 1Iathl): (a) 
The Government are aware that one 
of the resolutions reiterates the stand 
of a section of the C.P.I. regarding 
Chinese aggression. 

(b) Yes; Sir. 
(c) The Government are not con-

templating any action. 
8hri P. VeDkataBubbaiah: In this 

particular conference, were some 
anti-national speeches made equat-
ing China with India, in a way 
trying to provide an excuse for 
the aggression committed by China on 
India? If so, what· action did Govern-
ment take or propose to take in the 
matter? 

Shn RaW: That is always their 
tendency, and they do it. 

81arl P. Venutasubbaiah: May 
know whether a portrait of Mao Tse-
Tung was displayed at this conference 
and it created a sort of anger and hat-
red among the population, and also led 
to a dolt between the two sections, left 
and right, of the Communist Party 
resulting in wholesale burning of 
houses in Vijaywada? Has this been 
brought to the notice of Government? 

81arl Satld: Yes, there has been re-
sentment among a larlfe section of 
people . 
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Shri Natb Pai: The hon. Minister 
stated that it is true that there has 
been some resentment among a sec-
tion of the people. May I kllow if this 
Government shares that resentment or 
as usual, it remains oblivious to this 
kind of anti-national antics and also 
the sentiments ot OUr people? 

Shri RaW: No, we also share that. 

Shri Solankl: Is it a fact that a 
direct proposal was made at this con-
ference that We should talk with 
China, bypassing the Colombo propu .. 
saIs? If so, was it not objectionable? 

Mr. Speaker: Questions might simply 
be put for ertciting information in-
stead of arguing. 

Sbrl HaW: Yes, they did mention 
it in their resolution. As I said, they 
are indulging in such resolutions, such 
talks and such activities, and wher-
ever Government feels necessary, ac-
tion is taken against them. 

Sbrl Buta SlDcb: In view or the fact 
that this wing of the CPI is indulging 
iR activities most dangerous to the 
security of the country, do the Govern. 
ment propose to ban the activities of 
this wing outright; if not, why not? 

Shri HaW: We do DOt ban the part-
ies, but certainly we take action upon 
each act which they commit and which 
is objectionable. 

~ .. : 1Jid't ~If it ~ fit; IIPR: 
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~itm~~~~ 
f.rIrr t I 

Shri Ka,par SlDcb: I wallt to know 
whether the Government have studied 
the United Kingdom Privy Councillors' 
Report of 1955, wherein it is said that 
Communist faith overrides normal 
loyalties of man towards his own 
countries; if so, whether Government 
agree with this observation in our 
present context? 

Sbrl HaW: I have not seen that. 

Mr. Speaker: Loyalty to their ideolo-
gy overrides their patriotism to' their 
own country-that is what he says. 

Sbrl RaW: Generally we do believe 
that their faith is somewhere else. 

Shrl Kapur SlDcb: He says he hal 
not seen the Report. May I com-
moned it to him? 

"r f'I" ,... "'~I1f: IR'T'II' ~. if 
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'" ""'" ~ ~ : m m ~ iI'Pff 
it; fiI'q ~ ~ ifIil ~ iIiW ~ ? 

Shrl Bbqwat Ja Aad: When the 
Government say they shar.e the hatred 
and anger of the people, why is that 
the Government do not contemplate 
taking any action against those per-
sons who have. displayed the portrait 
of an aggressor, not only an aggressor 
but a traitor to world peace? What 
are the reasons for' Government not 
moving in the matter, w.e want to 
know, when they share our feelings 
in the matter? 

The MIDJste.r 01 IIoIIle Main (Shrt 
Nanda): There may be resentment, 
and yet, there m!ly be no ground, adc. 
quate ground, for action in a court a1 
law action under the various instru-
me~ts which are available to us. This 
has been studied, examined in great 
detail. What they have done-the dis-
play of that photograph-is very bad, 
and certainly, the people have done 
their part, and that would suffice for 
the time being. Because of the resent-
ment, they were not able to take out 
that picture in a procession. They in-
tended to do that, that wu stoppeii. 
The picture was displayed in the meet-
ing inside. 

SbrI Baa SlDrh: Why not ban 
them? 

Shrl BarI Vishnu Kanuath: On a 
point of order. The Government, soon 
after the Chinese invasion, rightly 
took action against very many citizens 
of this country, including Members or 
the Communist Party and other part-
ies also lor having said something in 
favour 'Of China, or given some indi-
cation of their feelings in favour 01 
China and not completely for India. 
Now, the Minister saYI that they take 
action whenever necesary, or words to 
that effect. And here is an incident, 
a blatant incident of an organisation 
which flaunte., publicly, unashamedly 
and unabashedly their worship of the 

leader of an aggressor nation against 
India, and I am sorry to lay that the 
Government is apparentiy not consci-
ous whether the emergency is in 
force, whether the Defence of 
India Act is in force. China is an 
enemy, an aggressor, and a leader of 
the enemy country has been worship-
ped in public by the organisation. 
What is the Government here for? 

a. Speaker: What is the point of 
order that I should decide? 

Shri BarI Vishnu Kamath: Aciion in 
one calle, and no action in another 
case. The Government cannot func-
tion in this manner. 

Mr. Speaker: If the Government 
cannot !function in this matter, then? 

Shri Vishnu Kamath: In this man-
ner, I said. You should direct them in 
the national interest to function con-
sistently. That is all I would request. 
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